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Mr, Speaker: I am not prepared to
give. 1t is not part of my duty. Let
him put the question. There 1s only
one munute more .(Interruption)

Shri Virendrakumar Shah: Iz not
the name uttered at the time of affir-
mation the official name”

Mr. Speaker: Naturally The full
name 15 given while taking the affir-
mation (Interruption). We are
using the Question Hour to find out
the correct name . (Interruption).
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Shri S. M. Banerjee: From the re-
ply of the hon. Member, it appears
that because they have got regular
men in the Army now who are readi-
1y available, the services of the N.C.C.
cadets are likely to be terminated. I
would like to know whether it 13 a
fact that, apart from the N.CC.
cadets who have been declared sur-
plus, 8000 officers have also been de-
clared surplus and retrenched and, if
so, whether all those have been taken
back or alternative employment has
been provided to them.

Shri B. R. Bhagat: That refers to
the possible retrenchment in other
sectors,

Shri S. M. Banerjee: Sir, «in this
House, an assurance was given by
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Mr. Speaker: If you have got in-
formation, you may give it.

Shri B. R, Bhagat: I do not have
that information,

Shri Jyotirmoy Basu: 1Is it g fact
that as a matter of policy, the un-
wanted persons in the regular Army
are posted to the National Cadet
vorps or the Territorial Army?

Shri B. R. Bhagat: No, Sur,

Shri Bal Raj Madhok: In view of
the fact that for every officer or in-
structor, the Govrenment has to spend
a lot and give him training, and in
view of the fact that we need increase
in our defence forces, whether in the
N.CC or in the regular Army, and
in view of the fact that a large num-
ber of people are sought to be retren-
ched resulting in the wastage of ex-
perience that they have geained and
the money that has been spent on
them, may I know whether this policy
will be reversed and the people will
not be retrenched so that the strength
of the Army may be maintained?

Shri B. R. Bhagat: It is now esti-
mated and established that the Army
cannot only look after itself but also
it has adeguate manpower to train
the cadets So far, they were doing
1t through some temporary arrange-
ment. Now, they have their owm
personnel and, therefore, mn future
expansion, the interest of the Army
will not be jeopardised.

Shri Shivajirao S. Deshmukh: May
1 know whether the Government is
aware of the fact that at least some
of the Instructors or Officers working
in the N.C.C. are the former per-
sonnel of the Indian National Army
organised by Netaji Subhas Chandra
Bose and, if 8o, whether the Govern-
ment propose to consider those cases
at a separate level.

Shri B. R. Bhagat: Those personnel
do not come in, These are the only
people who have been recruited on a
purely temporary basis and on a clear
understanding.
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Shri Shivajirao S, Deshmukh: They
may be on a purely temporary basis.
.But some of them are the former
personnel of the Indian National
Army organised by Netaji Subhas
Chandra Bose.

8Shri B. R. Bhagat: All those who
have been recruited on a particular
understanding will be treated alike.
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Mr. Speaker: He is going on giving
the details,
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WRITTEN ANSWERS TO QUES-
TIONS

Cost of Living Index and DA to
Central Government Employees

*146. Shri D. C. Sharma:
Shri Yashpal Singh:
Will the Minister of Fiaanoe be
pleased to state:

{a) whether it is a fact that the cost
of living index has touched a new
peak; =

(b) if so, the steps taken to check
this trend: and

be taken to compensate Government
employees in the matter of gramting
them additional deaness allowancs?





